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The relevant statement* o f these three 
countries regarding the suspension of 
testa are laid on the Table o f the Lok 
Sabha. [See Appendix V, annexure 
No. 68.]

Industrial Development

im »  / S h r i Rami Reddy:
\  Shri DaUit 8lach:

W ill the Minister of Planning be 
pleased to lay a statement showing:

(a ) the amount proposed to be spent 
on the major industries in the public 
sector during the Second Plan period;

(b ) the amount proposed to be spent 
on the major industries in the private 
sector during the Second Plan period;

(c ) the break-up of these amounts 
State-wise;

(d ) industries in regard to which 
the amounts in parts (a ) and (b ) are 
proposed to be spent; and

(e ) the location of these industries?

The Deputy Minister ot Planning
(Shri S. N. Mishra): (a ) to (e ). A
statement is laid on the Table of the 
Lok Sabha. [See Appendix V, an
nexure No. 70.]

12.14 hrs.

DEATH OF SARDAR SAMPURAN 
SINGH

Mr. Speaker: I  have to inform the 
House of the sad demise of Sardar 
Sampuran Singh, who passed away at 
Jullundur on the 10th September, 
1958, at the age of 72.

Sardar Sampuran Singh was a 
Member o f the former Central Assem
bly in the year 1946.

I  am cure the House w ill join with 
me in conveying our condolences to 
the family of Sardar Sampuran Singh.

The House may kindly stand in 
silence for a minute to express its 
sorrow.

The Member* then stood in  silence 
for a minute

Shri BraJ Raj Stagh (Ffcroaabad):
May I  submit that it was in the 
papers yesterday? Why was it  not 
brought to the notice of the House 
yesterday?

Mr. Speaker: Hon. Members are also
equally alert. I  do not know why 
Hon. Members did not bring it to my 
notice yesterday. W e are doing it to 
the best of our ability. I f  any hon. 
Member noticed it he might have 
brought it to my notice. Hon. Mem
bers cannot shirk their responsibility 
also.

Mr. Speaker: Papers to be laid on 
the Table.

The Minister of Rehabilitation and 
Minority Affairs (Shri Mehr Chand 
Khanna): With your permission I
want to make a statement. You had 
given me permission.

Mr. Speaker: Let me finish papers 
to be laid on the Table.

12.16 hn.

PAPERS LA ID  ON THE TABLE

S ta t e m e n t s  re: d a m a g e  t o  B h a k r a  
a n d  K a d a m  D a m s

The Minister of Irrigation a s l  
Power (Halls Mohammed Ibrahim):
I beg to lay on the Table a copy of 
each of the following papers :

(1 ) Statement regarding damage 
to the Central Spillway Wall 
of the Bhakra Dam. [Placed 
in Library. See No. LT-914/ 
58.]

(2 ) Statement regarding damage 
caused to Kadam Dam in 
Andhra Pradesh. [Placed ta 
Library. See No. LT-81B/56-3




